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Home Depzrtmsnt , 
Mant rala ya, Bombay-lOO ,032, 
Dated the 25th September 1983, 

%a P-\* b x s - -  RQ,RSA 0179/2 (846) -PP.!-~,-  The Eollowing draft of rules 

*them to m e n d  the ~aharashtra Borstal Schools Rules, 1965, 
if-39. . 

Which the Government of Maharashtra proposes to make i n  

eXftCi~ e OE kh a powers conferred by sub-section ( 1 ) and 

c h ~ ~ e s  (a); (d) bnd (f) of sub-section (2) of section 19 of 

the Bombay Wrstal .S&iools ~ c t ,  1929 ( B ~ . X V I I I  of 1929) and 

af all.:OMer powers enabling it i n  that  behalf is hereby 

published as 'reguired by sub-section (3)  of the said section 

19 -for the inkannation of a l l  persons likely to  be a f  Zected - .  
the*:: aind notice I's hereby gi'ven t h a t  the said draft w i l l  . . . , 
be taken in- consideration by the Government of Ma!!arashtra 

M or after #e 20th day of October 1981 , 

2, Any objections or suggestions which may be received by 

bhe Secretary to the Government of Maharashtra, Home 

Ilepartment, Mantralaya, Bombay-BOO 032 f r o m  any person w i t h  

,wpect to the said draft before the aforesaid date will be 

considered by Gorernment, . . - -  

DRAFT RULES, 

' . 1, These rules may be called the Maharashtra Borstal 

School (Amendment) ' ~ u l e s ,  1981 . 
2, I n  rule 30 of the Maharashtra Borstal Schools Rules, 

1965, in sub-rule (11, the following. words shall be added 

at the en&, namaly :- 

"One set of the clothing of the inmates s h a l l  be washed 

ironed once in a m o m h  at G w e r n m e r t  m s t m n  

By crder arid in the name of the Governor of -a;~ashtra, 

g*B- DABHO- 
AS~istant Secretary to ~ ~ ~ ~ m e T t ' *  . ,_ ... . .. C - .  .. . ,  

j<&*:. 
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